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Corern : Hon'ble ir P H Trivedi Vice ChEirrnan 

21/8/1987 

Ir CK Thakkar lcerncd edvocate for the applicent 

recests for some time for filing circulEr end instruc-

tion which have been Contraent by the impugned order 

of transfer with copy to the respondents within 28th 

August, 1987. Allowed. Adjourned to 4th Se.ternher, 

1987 for admission. 

~R~ Y_'I 
P H Trivedi ) 

Vice Chairman 
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Corarn : Hon'ble Mr P H Trivedi 	•, Vice Chairman 

4/9/1987 

Heard learned advocate Mr C.K. Thakkar who files 

a petition for the petitioner i&ia2.ly withdrawing 

his case. Mr H.M. Kabra for the respondents appears 

who has no objection. The case 	disposed of as 

withdrawn. 

' Hi 
Vice Chairman 


